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Compllance rcport ln O.A, No. 7Sl |ZOZ4ln Abhlsht l(usum Oupta Vr Btste of
Uttarakhend

This is in reference to the Houtle National Orecn Tribunal (NGT) ordcr dal.ed
04.10.2024 in O.A. No. 75112024 Abhisht Kusum Cupta Vs State ot l)ttarakhoad,
read with National Mission for Ctean Ganga letrer No, Er- l20l t/ 17/2017- Offtce
o/dir [t-ffi) N[{CG dt. 13.11.2024, where in detail report was askedi from District
N|agisEate, Rudraprayag, ToUrism department, Urban development depaitrnent
and Environment Department. In continuation of the above directions, a comrrittee
was constituted for site inspection and discussions with Professor of IIT, Roorkee.

The following ctmmittee members inspected the site on dated 20.12.2O24 and
discussions s'ere held with ProIL Kazmi, IIT Roorkee.

. ACEO, KDA, Ru draprayag.
o Executive Engineer, FWD, Guptkashi
o Environment specialist, SMCG, Dehradun.
. Executive officer, Nagar Panchayat, Kedamath
. Solid waste management consultant, Urban Development Directorate,

Dehradun-
o Assistant engineer, Urban Development Directorate, Dehradun.
. District tourism development ollicer, Rudraprayag.
. Project manager, Jal Nigam, Srinagar.

.L [Ioa'ble Triburrel ln order dt. O4,1O,2O24 has stated that
e. Para O8z - The aboue report clearly indicates that there is no SIP tn

Kedantath to treat the seuage. One STP of 600 KLD is under cr.nstructiott
ottd. arutexure C to the report states tlut 6O% of utork is ouer and onstrudion
of STP uill be ampleted by December 2O24. No timeline llr,s been provtded

for housetatd @nnection to the STP, It also needs to be ascertained that 600
KLD of STP b adequate.

Respoaae: -

l. Under Shri Kedarnath Dharn Master plan, 84 buildings (total 862
modules) are being constructed or to be constructed in the temple
island area. 04 persons per module cumulates to 3448
Residential/Permanent popuLation. For STP desigtr calculation,
Residential/Permanent population was taken as 5000 along with
2O,OOO [lo^ting population. Per capita Water usage/sewage generation
was taken.as per National Building Code, Part-9 & Cenral Public
Health & Environmcntal Engineering Organization Manual 1999. Due
consideration was also givcn to cold climatic conditions at the Dham.
grg.l$era1e system with STP and DPR was ve$ed by Jamia Milia Islamia
University, Delhi and CSIR-CBRI Roorkee. Copy of the vetted process
desigrr is enclosed as Anacaure-I

IL In the design plan, there are branching sewerage channels in 3 major
regions, along Saraswati edge, Mandakini edge and in the central street

€&*#fr
io,vr./r'*cr* fu* t/#t6tu.

D.,:p' ftceu
u.o

7,
,/

l':.::,.
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nrca. Ollt of lhcsc, as thc builditrgs to bc cot!$tru(:lc(.1 in thc MastBr plan
&ne complctcd or &R) irr neal. complctio!) along the Mandakini etly,c, lh<:
sellieragc channel elong this edgc mea$uring 400 rnetcrs in lcngth has
been irrstalled. As seu,erage chanlrel laying work Is possible only afi.er
devclopment /finalisation of surroundings and plinth level around the
buildings, and the building construction works as per Master plan is
ongoing on Saraswati edge and in the central strcet area, therefore the
installation work of the sewbrage channel is ongoing in these two
regions. Post confluence of the sewerage channels from the three
regions measuring 575 meters length is near. completion (lOYo). Dte to
the ineflectiveness of welding in extreme cold climatic condition, cement
setting issues artd low availability of skilled labours, work progress in
the month of December was hampered, however efforts are being made
to c-omplete the work in due time.

til. The construction of 600 KLD STP is 80-85% complete. The remaihing
works like roof u/ork, llooring work anrl intemal installations which was
due by December 2024, have been hampered, due to extreme cold
temperature, snoMall, inelfectiveness of welding in extreme cold
climatic conditions, cement setting issues and low availability of skilled
labours along with other causes. Despite this, efforts are being made &

. work is in progress in prevailing harsh climate conditions for timely
completion of STP so as to complete . the STP. Annexu"e-2-
Photographs ol the slte.

iv. ?he liquid waste management was designed for a population of 5O00
residential and 20,000 floating population at Dhar'' and regarding the
higher numbers of pilgrims reported in the joint committee report dated
August, 2024, it is to be clarified that higher numbers of pilgrims
mentioned was effectively the aumber of pilgrims moving from
Sonprayag to Kedarnath area and nct more tian the designed
population stays at Kedarnath Dham in a r;iven day. Further STPs (4 in
'rumber totalling 222 KLD) along with :..werage network and I&D of

. drains are under construction along the '.'' damath yatra trek/route at
Gaurikund.

v. Crurrently, for pilgrims staying in the camps, 155 nos. of lixed toilets are
;-t place based on soak pit systems. Th. joint committee highlighted
seepage at few locations, however these have been rectified. Professor
A.A. Kanni has advised for installation of Johkasou System for
ma1ragernent of sewage in such locations, in continuation of which
proposal will be submitted for sanction/approval.

B. para 09: - In respecl oJ solid uaste mdnagemel| tte cr,mmittee ha,s fow.d tllu;t
tlere is no waste Proessilg Plant established in Kedamath for the mano,gement
of solid and plastic utaste which is esfimafed to be L667 TPD dtring th.e season.
(Read vrith)

AV.l'
wD D(W)- ,{d-

{r^t*
Page 2 of4
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r
Para lor - ?}rc olrsannliorrs of lhr tulrrrri,tcc ls thdt uaste ,no.nugcrne ,tt faciliLic!;
needs !o be enhanoed.

Retponsc
l. Cununtl.y tlrc total sollrl s'astc gcrrcrntlon was e.stimatcd lo bc 1.66'/

TPD and this is bcingrnranagcd rvith following resourcc.
l. Statuc of Human,Resourcc l

. a. Total numbcr of Paryavaran Mitra . - 190
b. Environment Supervisor - 07

2. Status of SWM/pWM
a. Solid Waste Collection Vchicle Ol (mini tractor with

rrolleyf
b. Processing Facility - 01 MEF and Ol (for

segregation of dry wastel
Bailing machine

3. Deposrt Refund system (DRsl - New r"rrLlrilt"oh 
attached -o1)

a. Under this system all the plastic bottles of water or soft drinks
are labetled wit}r QR code. Every bottle is charged Rs. 10,OO

extra on MRP. Post use the customer can deposit these bottles
at multiple kioSks along the track and can get their Rs. 10.00
refunded.

b. The initiative has engaged the local community and has
' promoted responsible waste disposal practices and

environmental awareness.

c. DRS Progress Status -
i. Total QR provided on plastic bottle/tetra pack is 1,72,10O.

ii. Out of above, f ,39,838 Botfles/Tetra Pack {8f%} }vith QR
have been returned by the customers for rerycling.
(Photograph attached-02)

11. Ptosgectlve Solld Wagte Maaagernent Actlon PIan -

l. Solid Waste Maragement Action Plan/Detail Project Report costing
p1s. 309.46 Lacs has been prepared and submitted to urban
development lAMexare-g) that includes: -

a. For Dry Waste, Executive OIIicer Nagar Pancbayat appraised
that 01 TPD capacity Material Recovery Facility centre will be

' established in collaboration with the HeaI Himalaya Foundation
with equipments Iike Plastic Compabtor, Shredder, Baflistic
SeParators, etc-

b. For Wet waste management an Organic Waste Composter of 5OO
Kg per d.ay capacity is proposed at the MRF and additional 8
Organic Waste Composters with capacity of 5O kg per day are toGA-$ #*"-,ffi,y,, Q"fSr", ffifr^

t_
I
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utilised in such locations. (Photographsl.

INerraj
Executive Oficer
Nagar Panchayat,

Ked

Project Manager
Jal Nigam
Srinagar

wrnay
Exc'cr-rtive Engineer

PTIID Guptkashi

A,A,
nr."i-.ftL{,Hih

Environment Specialist,
SMCG, Dehradun

D l>
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Urban Development
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TYrDO
euelragagag

fu.tt+"lz+
tshya4i Singh Rzina)

ACEO, I(DA
Rudragrayag

Page 4 ofa

be established at 08 different locations for processing of Wet

Waste generated in outcr periphery/tent colony' Contour map of
Dham area and the plan is annexed in Annextrc'4

c.AspersuggestionsofDr./Prof.Ka.znri,IlTRoorkeeverificationof
the performance of above proposed organic waste composter was

needed with l€ference to low temperature areas and in
. continuation satisfactory performance reports issued by

agencies, where these have been established have been received'

.Annextre-5

C. Pare 1I: - The joint ammittee during the vbit found o tot of anshttction and
demolition utaste mateials lilce iron rods/pipes and cemented broken bricks etc.,

lgng in mang places due to ongoing onstrwction activities,

Respouse: -
l. As mentioned in the lrt para, buildings and other structures are being

constructed as per the Master plan in Dham area. Demolition waste
materials like Iron rods, pipes and cement blocks and excavated soil are
being used for back lilling/foundation filling of under construction
buildings and also to construct approach.

ll. In the year 2O23-24, 10 old buildinBs were. demolished, generating
approximately 2400 cum of waste material, which was completely used in
backfilling of Sangam Ghat, Arrival plaza and also in the foundation filling
of under construction buildings.

lll. The plan of Construction agency (PWD) is to utilise all the demolition waste
for bacldrlling in low lying areas and also to strengthen such locations. As
soon as the construction will be compteted, the entire C&D waste will be
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